IN THE CENTRAL ADHINISTRRTI?E TRIBUNAL HYDERA BAD BENCH
HYDERA BAD

0.A; NG,419/96
Bdtvesn: | Date of Order: 9.4.96.
GJSyamala Rao
JesApplicant.
And
1s The General Manager, Telecom,

Near Samouth vwinayaka Temple,
Asselmetta,isakhapetnam = 530 001,

25 The Telecom Bistrict Engineer,
Sanchar Bhavan,
Srikakulam-District = 532 001,

3. The Sub Divisional oPf icer,
Telecom, Opp. B!arayanadora
High Scheol, “slasa,
Srikakulam Diatrict.

A3 P
‘ o's sR@spondents.

Mr.C.Venkata Krishna

Counsel for the Applicang
Counsel Por the Respondents :+  Mr.Y.Rajeswar Ree, Addl.CGSC

CORAM:

-

THE HON'BEE SHRI R.RANGARAJAN memeeR (A )

contdalee




0.A. 419/96. : Dt. of Decision ¢ [09-04-96,

ORDER

Y As per Hon'ble Shri R. Rangarajan, Member (Admn.) [

The applicant in this OA workéd as Casual Mazdpor
under R=-3from 01-08-83 to 31-07=-90 for a period of 167 d#ys.
It is Stated that he was also re-engaged ¢rom 10-02-92 tp

'14-08~92 during which period he worked for 134 days.

2, This OA is filed praying for a direction to the

respondents 1 to 3 to re~engage him 35 Casual Mazdoor inp the

Sub-Division, Palasa or in any other sub-division in Srikakulam

Division and to regularise his service gaking into accoTnt his
past service,
3. The applicant gtates that he submitted a repr®sentation

in the year 1993 which was disposed of vide letter No.E|.18/GM/Genl/34

dated .4 SK the 28-04-93 (Annexure-I1I). It is arroneously stated

ek :
in the order he was absent over 5 years which is not correct _ s he
worked till 1992 in the second spell. But that doss not give him

any advantage as till datehe is not engiaged zrter hécdischarged from

service on 14-8-92,

4, As the applicant had worked over 300 days in|various
spells as indicated bz him he has acquired some knowledge in

regard to the working of the department. The respondepts are free

ool




-servicgﬁéarlier engagement period., In pursuance of this

-3

ol

to check hig details ofL§¢rvi¢e if he is +o be re-engaged in

future in preference toc freshers.

5. : As the applicant is ocut of service from August

onwards his sbsence for this period sfrom August 1692 til

1992

| now

carnct be condoned. However his ,.-engagement in preference

&
to freshers if work is there yill be more jaganteges;to

gepartment in view of his past experience.

6. In the result, the following direction is give

the

The applicant should be enggged if there is work in

future in preferance to freshers from the open market in/ the

unit from which he was last retrunched after checking up his

dunenp
if he is going to be re=engaged none who is already in ¢
service ghall be retriinched.

7. The OA is ordered accordingly at'the admission

hrs—

(R. Rangarajan)
Member (Admn.)

itself., No costs.

Dated : The 9th April 1996.
(Dictated in.Open Court) = _
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Copy to :

" 1« The Ganeral ﬂlhagir; Taiécom,

Near Samouth Vinayaka Temple,
Aasalmettﬂ, Visakhepatnam . 530 901.

23 The Telecom District Engineer,
Sanchar Bhavan, |
Srikekulam Distrlct - 532 901.

3+ The Sub Divisional OPficer,

. Telsoom, Opp. Narayanadora
High School, Palasa,
Srikakulam Distriot.

4. Cna copy to ﬁr.CaVankata Brishna, Adwocate,
‘CAT,Hyderabad, ‘

5. Oas copy to Mr.v.ilﬁagasuar Hao, ﬂddl CGSC,
CﬂT,Hydarabad. "

6 Bﬂe‘cnpy,tu_Lib:afy;cAT;Hydarébad;

7+ Ons dypiiéaté capy.
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